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F.AT. 2387 (3).— Tz ALHIT, T4 ATATAIH, 1989 (1989 FT 24) (THF THTA I ATAHIH & &
T wafdq), Y amr 20(T) B IT-TT (1) F FAT T TAT ATL FT TSTIH, FETLTION, A |1, g 3, I9-
@< (i), TedT® 10 A, 2025 (THH THAT I ATSGAAT 6 & H HIHA) Fl THRIAT AT LA, I
AT (Y9 A1E), HeATH F.3. 4634 (), &AT6 09 spaw, 2025 F ATSg=aT T 3T AT o
SUTEG ATHAT # AR I 1 e T2 T5T & qa & faeaid Srar § & o aRsET aiq
“TET-LfOR[ET et F = ey rew (83.17 Y. % Avutas % forw srareTss 8, wagrer Uy sy #r
AT FTA T ATAT T 0T ST FLAT &

AT STafeh, I ATILAAT T AL I ATAIH T gTT 20T HT IT-LTT (4) F FAMT <71 AL
AT, “HTET (AT, “ATE TAT ()" 3T “T = AT THSH (s H 18 T<pay, 2025 Tl . FHATE,
e TSt ae-1ll, Reior &¥1ee, Rreraerana grer Tahrierd o @ o,

3325 GI/2026 (1)
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T STATh, AT HAeTias 0T HHT % Fqe a0 Al T, I ATAHIH % g 20(3) siavia
Trfed ST 2 SR i1 1= Y T2 3T IRaTs Ao i TS, A Iy g st & See

ERIKIRIH

ST STateh, I ATAHTH AT &mer 205 FT IT-TT (1) o STTALT | TEIH TTIEHTE § THbT AIE g
TLHTT T TEIT F & 8

A T g AR, A ITTAF & I [LAIE o TTH g1+ U< 3T Ih ATATHAH Al 911 202 HT 39-

ST (1) BTT & TRl 1 TART 2 gu, g F90T Fed & foh 208 SuTag srg=1 4 fAfAfde afa @
qret % forw s i strosfy;
AT 7 o g AT I Aterf=a it T 202 F1 IT-TT (2) F ATEC H A A0 FAT 8
SATTERTI TSI | 38 AT & THRIAT 2 T2 THH TG AAT H [A1ag G Tt [AemH T &
Hh B g G | STeAitehd &9 & [Higd gr SITusl.
EEsl
arer Teer T & faeafa S § RFrow o e, Sgriftnier Ramt & S dod ars (83.17
fft.)” & forg fanedt ST afga a1 Sa WRa afSta it s aret s i afere fae,
SrfArger &t ST ATt SR T faawor : At o AT giaar F fog fAey e e, age-itnger
TrerT % i fE e (83.17 fwY.)” F i ardure Aree.

T : TEY e qTagaes’ ST : Reafa
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1 2 4 5 6 7 8
1 1 476.44 10.38 ERIER T LEEARA]
2. 199 0.78 0.04 LEED EECAEA]
PRUEIERESIED]
229-17 1.4 0.19 ) EiETAl
I ddhedsa2aT
4. | 229-20 0.18 0.06 AT Trager TET
ST ST T TATH
5 232-6 0.24 0.03 W%HTW (ﬂ"T%I’)
1.t aEd OF
O =9 ALT2AT
232-8 1.09 0.23
2. A% HaT THET i
6. YA T 5T
) oL LT I
2 | 23477 0.44 0.2 T REY
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Seconderabad, the 7th May, 2026

S.0. 2387(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway
Board), number, S.O 4634 (E) dated the 09th October 2025 published in Gazette of India, Extraordinary, Part II, section
3 Sub-section(ii), dated the 10th October 2025 (here in after referred to as the said notification) and issued under sub-
section(1) of section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of Special Railway Project, namely “Third line between Gudur - Renigunta stations (83.17
Km)”, in Tirupati district in the state of Andhra Pradesh

And whereas, the substance of the said notification was published in daily newspapers namely
“Sakshi(Telugu), Andhra Prabha(Telugu) and The New India Express (English)” on 18th October 2025 by
K.Suryanaryana, Chief Engineer-III, Construction Organization Secunderabad under sub section (4) of section 20A of
the said Act;

And whereas objections have been filed within the statutory time limit. The objections were examined and
enquires were conductedby issuing notices under section 20(D) of the said Act.The objections were disposed by
Competent Authority.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, “Third
line between Gudur - Renigunta stations (83.17 Km)”, in Tirupati district in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, “Third line between Gudur - Renigunta
stations (83.17 Km)”, for passenger and freight facility.

Detail
s of
SL Extent Name & address of the person Trees Remarks
Survey | LPM Total under . . s
No NN interested/Details of Govt. (Govt./Patt
No. No. Extent Acs. | Acquisition Struc
Land a/DKT)
Acs. tures
etc., if
any
1 2 3 4 5 6 7 8
1 1 - 476.44 10.38 Grazing land - Govt
2. 199 - 0.78 0.04 Road - Govt
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Nura Balagurunadam s/o

229-17 - 1.4 0.19 Venkatasubbaiah - DKT
229-20 - 0.18 0.06 Thodeti Ramakrishna Reddy - PATTA
. Service
2326 i 0.24 0.03 Jayampu Rangamma w/o China ) Inam
Guruswamy .
(Mangali)

1.Golla vasudeva rao s/o
232-8 - 1.09 0.23 Chenchu Narsaiah, 2.Mannuru - PATTA
sitha ramamma s/o Pulla reddy

Mallarapu Guravaiah s/o Pedda

2347A | - 0.44 0.2 ‘ - PATTA
Gunnaiah

234-8A | - 1.01 0.2 Mallarapu Gunnaiah /o - PATTA
Guravaiah

TOTAL Ac.11.33Ce

[F. No. W.Con.182/SRP-18/GDR-RU/24-25/268/20E/070526]
K. SURYANARAYANA, Chief Engineer / Construction-III
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